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No: 
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Food 

Safety 
and 

Standards 

A
uthority 

of 

(A 

Statutory 

Authority 

established 

under 

Food 

Safety 
and 

Standards 
Act, 

2006) 

(Regulatory 
Compliance 
Division) 

FD
A

 

Bhaw
an, 

K
otla 

Road, 

New 

D
elhi- Dated, 

the 

o9^O
ctober, 

2023 Office 
Order Subject: In 

revision 
to 

this 

Office 

Order 
of even 

no. 

dated 

21st 

A
ugust 

2023 

and 
in 

pursuance 
of Section 

36 
of 
the 

Food 

Safety 

and 

Standards 

Act, 

2006, 

read 

with 

Section 

1.2.1 
(1) 
of 

Food 

Safety 

and 

Standards 

(Licensing 

and 

Registration 
of Food 

Businesses) 

Regulations 

2011, 

the 

under m
entioned 

officers 

are 

hereby 

appointed 
as 

Designated 

Officer 

under 

Central 

Licensing 
for 

area 
of 

Jurisdiction 

m
entioned 

against 

their 

nam
es, 

until 

further 

orders: 
-

Area 
of Jurisdiction 

Delhi 
&

 
Chandigarh 

S.No. 

Nam
e 

&
 

D
esignation 

of officers J&
K, 

Ladakh, 

Rajasthan 
and 

Uttarakhand 

Dr. 

M
anisha 

N
arayan, 

Deputy 

Director 

Ms. 

Preeti, 

A
ssistant 

D
irector 

Uttar 
Pradesh 

Sh. 

A
shok 

K
um

ar 

Patel, 

3 

|S
h 

Rajesh 

Dagare, 

Deputy 

D
irector 

4. 

The 

Designated 

O
fficers, 

so 

appointed 

shall 

perform
 

the 

functions 
of Central 

Licensing 

Authority 
in 

accordance 

with 

the 

provisions 
of 

Food 

Safety 

and 

Standards 

(Licensing 

and Registration 
of Food 

Businesses) 

Regulations, 

2011. 

2 

(G
. 

K
am

ala 

V
ardhana 

Rao) Chief 
E

xecutive 
O

fficer Copy 
to: 

Regional 

Director, 

Northern 

Regional 

Office, 

FSSA
I 

1. 

Com
m

issioners 
of 

Food 

Safety 
of 
all 

States 
/ UTs 

2. 

All 

Designated 

Officers 
/ Central 

Licensing 

Authority 
/ Officers 

concerned 

3. 
4. 

C
IT

0-w
ith 

a request 
to 

upload 
the 

order 
on 

FSSA
I 

W
ebsite. 

5. 

HR 

D
ivision/ 

Training 

D
ivision, 

FSSA
I 

H
Q

 Guard 
File 
of Regulatory 

Com
pliance 

Division. 

6. 

India 

110002 

Appointm
nent 

of FSSAI's 
Designated 

Officer 
for 

Central 

Licensing 
under 
Section 
36 

of 

FSS 

Act, 

2006 

-reg. 

&
 

H
im

achal 

Pradesh 

Punjab 
and 
H

aryana 

A
ssistant 

D
irector 
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